“1 TEM NO. 102 COURT NO. 7 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 970 OF 2006

NATHA SHANKAR MAHAJAN Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and office report )

Dat e: 19/04/2011 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. S. SI RPURKAR
HON BLE MR JUSTICE T.S. THAKUR

For Appell ant(s) M. S. Bhownr ck, Adv. for
M. Ranjan Miukherjee, Adv.

For Respondent (s) M. Ravi ndra Keshavrao Adsure, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
A request for adjournnent has been nade stating that
the arguing counsel M. Ranjan Mukherjee is not well.
List this matter next week.

(Par deep Kunar) (Shashi Bala Vij)
Court Master Court Master



